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Amount of Claim 
Under- verification

Remarks, if any

                  -                                                    -                          -                            -                            -                           -                             -                 -                              -                                       -   0 0                         -   
                         -                           -                                       -   0 -                         -   

1
Darshan Developers through its 
propreitor Mr. Pravin Satra

25-02-2025 27,04,00,000 0 Unsecured                           -   0.00% 0 0                27,04,00,000 0

2 Girish Rupshi Gada 25-02-2025 13,52,00,000 0 Unsecured                           -   0.00% 13,52,00,000 0
3 Dinesh Odhavji Thakkar 25-02-2025 40,56,00,000 0 Unsecured                           -   0.00% 40,56,00,000 0

4
Mr. Babasingh Dashrath Singh 
and Jitendra K Kulshreshta

25-02-2025 41,10,00,000 0 Unsecured                           -   0.00%                41,10,00,000 0

5
Mrs. Lalita Vinod Sigtia and Mr. 
Nikhil Vinod Sigtia 

25-02-2025 3,00,00,000 3,00,00,000 Unsecured                           -   0.11% 0 0 0 0

6
Omkara Assets Reconstruction 
Private Limited

25-02-2025 45,36,99,16,360 27,37,23,53,587 Unsecured 27,37,23,53,587 99.89% 0 0           17,99,85,94,773 0

Total A 46,62,21,16,360  27,40,23,53,587   27,37,23,53,587   100.00% 0 0 19,22,07,94,773          -                           

24-10-2026

Sigtia Constructions Private Limited
31-08-2026

Name of the Corporate Debtor
Date of Commencement of Liquidation
List of Creditors as on 

Details of Claim Received Details of claim admitted

List of Unsecured financial creditors 

The claim is 
carried forward in 

the liquidation 
process as 

admitted/rejected 
by the erstwhile 
RP during the 

CIRP.

Part A - Claim received in Liquidation

Total A
Part B - Claim received in CIRP


